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Dated:- 19.0‘5.2023

n pursuance of the prov:s:ons contained .in: Sectlon 5(1) and 5(2) -of the nght to.

-Informatlon Act, 2005, and in partial modification of this office earlier Order No. F.120-
Ad/(AT)/2021 dated 15.12.2021 and 22.03.2022, the officer as -mentloned,ln,; Column. .(3)‘
below is hereby designated as Central Public Information Officer in respect of the Bench(es)
as mentioned in Column (2) of the Schedule below for discharging functlons as prescribed
| by the said Act - : :

| SCHEDULE
- Sl.No. Name & address of the Bench/es Name & Designation of Central
~ ' - : Public information Officer
1 2 ' 3. , ,
1 Lucknow Benches ~ Shri Sudhanshu Srivastava
| 'Picup Bhavan, 5" Floor - Judicial Member
: “A” Block,Vibhuti Khand, . Tel: 0522-2720911 .,
f ‘Gomati Nagar, ,
o LUCKNOW- 226010
2 4 Allahabad Bench - Shri Ramit Kochar
Aayakar Bhavan Annexe, ~Accountant Member .
“‘R” Block,38, M.G.Road, " Tel : 0532-2408597
ALLAHABAD ~ 211 001 ' S ‘
3 Chandigarh Benches Vikram Sing Yadav:
~ Kendriya Sadan,Sector 9-A - Accountant Member
CHANDIGARH-160017 Tel : 0172-2991936
4 Jabalpur Bench * Anadee Nath Mishra
- “Flora House” 46, Napier Town, Accountant Member
Near Krishna Hotel, 0761-2450495
JABALF’UR -482 001 )
.2, Unless otherwuse dlrected by the understgned in the event of the Central Public

Information Officer not being available on account of transfer/retirement or for any other reason, .
‘the officer succeedlng him in office or discharging the duties and functions of the Post shall be
deemed to have been designated as Central Public Information Officer respectively in the
~ Bench/Benches concerned. In case, no such succeeding Officer is posted or available at that
_station then the Central Public Information Officer stationed at its Zonal Head Quarters shall

perform the duties of the Central Public Information Officer -

sd-
~ (G.S.PANNU)
PRESIDENT




_ ;.'.',.-2.-. _

Co Qy forwarded for mformaﬂonl necessary actlon to - |

1. .
. Ahmedabad Zone. :
~ Shri A.D.Jain, Vlce President , I.T.A.T.,( l_ucknow Zone) ho.Idlng addltlonal charge of

- Chandigarh Zone. S co R

. Shri. Mahavir Singh,’ Vlce PreS|dent ITAT (Chennal Zone) holding addition’al-
~ charge of Bangalore Zone. :

The Under Secretary to-the Govt: of India, Department of Legal Affalrs Mlnlstry of
cLaw & Justice, New Delhi. - :
~ Shri Sanjay Arora, Accountant Member ITAT, Cochln R .

'Shrl Sudhanshu Srivastava,Judicial Member, ITAT, Chandlgarh :

2.

13,
14,

15. .
16.

_ Raipur, Pay y
; Kolkata, Patna - ,Cuttack, Guwahati, Ranch'
‘Ahmedabad, Surat, Indore, Rajkot, Hyder_,

Shr| R.S. Syal V|ce Pre3|dent ITAT (Pune Zone) holdlng addltlonal charge of

Shri Vijay Pal Rao, Judicial Member ITAT, Indore

' Shrl V|kram Slngh Yadav Accountant Member ITAT ~'Chandlgarh

Mumbai,‘Pune, Nagpur,
{Circuit Bench), Jabalpur,
nnai, Bangalore Cochin,

lstrar Income Tax Appellate
| ,jl Delhl Agra Lucknow, Allhabad, :

Dehradun (Circuit Bench), Amritsar, Jaipur, Jodhp (es)

jr/PS to Hon'ble President,|. TA.T., Mumba|/OD_Ih'| BRS

ell, Mumbai
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 ASSISTANT REGISTRAR

,Vlshakhapatnam Chadigarh, -



